7/9/22, 11:37 AM

Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Members/Ministers.

HON. SPEAKER: Now, Papers to be Laid.

veiferan ok uTpfae 7 W=t oyt swura W= (oft evies wem): o
Ueiferad iR Urdpfde 19 fafame a1 Siftfaad, 2006 &Y 4RI 62
& SfdId Ueiferad 3R u@f‘&‘@ T g s (Uciferad 8k
Ucifergd 3@Ig Ursd deq URdgd R &1 [uiRon dxmed
faafaw, 2020 SN 21 BRARY, 2020 & HRT o IS T ST HeT
U, =T YT R /THE/62/2020 T UHIRI §U U, HI Th Ufd

(&1 TUT SIS FIDHRUT) YT Yol TR IWATE |

[Placed in Library See No. LT 2385/17/20]

UEpid HATad & I5T WAL 94T Gded HAtad & sy 6 ¢oft
UgTe g ueq): # FuferRad v Iy ued R IEdr §--
)(@H) O S Feddd e, IGIR & a8 2018-2019 & dAMV®H
gfddg &l

T Uld (=<l TUT SIS Teh=uT) dYT SaTuRIférd o |

@) O S HeaRd Yex, SGTYR & a8 2018-2019 b
BRI DI IRBR GRT THIET D TP Ul (Fewal a1 3RSt
TIH) |
)3 (1) H Ififad U=l &1 9T Ued IR 16 H gU fadd & HRul
<91 ara
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fgavor (o= auT SRISh T¥ahvo) |

[Placed in Library See No. LT 2386/17/20]

) (@) 1§ TH dedRd Yy, SHETgR & 9y 2018-2019 & dMMNS
fcrac

D1 TP Ufd (g8l dUT TS TLH0T) TUT TRATIRIEd g |

@) A 3% S HeaRd FeR SHHTYR & aY 2018-2019 & HIABRUI
G|

IRDBR GRT JHIET D T Ul (38t aUT TSIt IR |

HI9gad (3) B IfiRad U=l &1 9T Ued R 1@+ H gu fadd & HRul
G arel faaRor (fR=<t auT SiUSH WXHR) |

[Placed in Library See No. LT 2387/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND MINISTER OF
STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI SANJAY DHOTRE): Sir,
I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Technology Palakkad, Palakkad, for the year
2018-2019, together with Audit Report thereon.
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(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

[Placed in Library See No. LT 2388/17/20]

(3) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Science Education and Research, Kolkata,
for the year 2018-2019.

(11) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science Education and Research, Kolkata,
for the year 2018-2019, together with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science
Education and Research, Kolkata, for the year 2018-2019.

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library See No. LT 2389/17/20]

&) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Science Education and Research, Pune, for
the year 2018-2019.

(11) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science Education and Research, Pune, for
the year 2018-2019, together with Audit Report thereon.
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(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science
Education and Research, Pune, for the year 2018-2019.

(6) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (5) above.

[Placed in Library See No. LT 2390/17/20]

(7) (1) A copy of the Annual Report (Hindi and English versions) of

the Lakshadweep Samagra Shiksha, Thiruvananthapuram, for the
year 2018-2019.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Samagra Shiksha,
Thiruvananthapuram, for the year 2018-2019.

(8) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (7) above.

[Placed in Library See No. LT 2391/17/20]

(9) (1) A copy of the Annual Report (Hindi and English versions) of
the Central Institute of Technology, Kokrajhar, for the year 2018-
2019, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Institute of Technology,
Kokrajhar, for the year 2018-2019.
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(10) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (9) above.

[Placed in Library See No. LT 2392/17/20]

(11) (1) A copy of the Annual Report (Hindi and English versions) of
the Ghani Khan Choudhury Institute of Engineering and
Technology, Malda, for the year 2018-2019, alongwith Audited

Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Ghani Khan Choudhury Institute
of Engineering and Technology, Malda, for the year 2018-2019.

(12) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (11) above.

[Placed in Library See No. LT 2393/17/20]

(13) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Foundry and Forge Technology, Ranchi, for
the year 2018-2019, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Foundry
and Forge Technology, Ranchi, for the year 2018-2019.

(14) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (13) above.

[Placed in Library See No. LT 2394/17/20]
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(15) (1) A copy of the Annual Report (Hindi and English versions) of
the Tripura University, Suryamaninagar, for the year 2018-2019.

(11) A copy of the Annual Accounts (Hindi and English versions) of
the Tripura University, Suryamaninagar, for the year 2018-2019,
together with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tripura University,

Suryamaninagar, for the year 2018-2019.

(16) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (15) above.
[Placed in Library See No. LT 2395/17/20]

(17) (1) A copy of the Annual Report (Hindi and English versions) of
the Hemvati Nandan Bahuguna Garhwal University, Srinagar
Garhwal, for the year 2018-2019.

(11) A copy of the Annual Accounts (Hindi and English versions) of
the Hemvati Nandan Bahuguna Garhwal University, Srinagar
Garhwal, for the year 2018-2019, together with Audit Report

thereon.

(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Hemvati Nandan Bahuguna

Garhwal University, Srinagar Garhwal, for the year 2018-2019.

(18) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (17) above.

[Placed in Library See No. LT 2396/17/20]
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(19) (1) A copy of the Annual Report (Hindi and English versions) of
the National Institute of Technical Teachers Training and Research,
Chandigarh, for the year 2018-2019, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technical
Teachers Training and Research, Chandigarh, for the year 2018-
2019.

(20) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (19) above.

[Placed in Library See No. LT 2397/17/20]

(21) (1) A copy of the Annual Report (Hindi and English versions) of
the National Institute of Technical Teachers Training and Research,
Bhopal, for the year 2018-2019, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technical

Teachers Training and Research, Bhopal, for the year 2018-2019.

(22) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (21) above.

[Placed in Library See No. LT 2398/17/20]

(23) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Science Education and Research, Bhopal, for
the year 2018-2019.
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(i1) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science Education and Research, Bhopal, for
the year 2018-2019, together with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science
Education and Research, Bhopal, for the year 2018-2019.

(24) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (23) above.
[Placed in Library See No. LT 2399/17/20]

(25) (1) A copy of the Annual Report (Hindi and English versions) of
the National University of Educational Planning and
Administration, New Delhi, for the year 2015-2016, alongwith
Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National University of

Educational Planning and Administration, New Delhi, for the year
2015-2016.

(26) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (25) above.

[Placed in Library See No. LT 2400/17/20]

(27) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Council of Philosophical Research, New Delhi, for the
year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Council of Philosophical
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Research, New Delhi, for the year 2017-2018.

(28) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (27) above.
[Placed in Library See No. LT 2401/17/20]

(29) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Management Rohtak, Rohtak, for the year
2018-2019, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Management
Rohtak, Rohtak, for the year 2018-2019.

(30) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (29) above.
[Placed in Library See No. LT 2402/17/20]

(31) (1) A copy of the Annual Report (Hindi and English versions) of

the School of Planning and Architecture, New Delhi, for the year
2018-2019, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the School of Planning and
Architecture, New Delhi, for the year 2018-2019.

(32) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (31) above.

[Placed in Library See No. LT 2403/17/20]
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI ANURAG SINGH THAKUR): Sir,
I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of
the Insolvency and Bankruptcy Board of India, New Delhi, for the year
2017-2018, together with Audit Report thereon.

[Placed in Library See No. LT 2404/17/20]

(2) A copy each of the following Notifications (Hindi and English
versions) under Section 31 of the Securities and Exchange Board of
India Act, 1992:-

(1) The Securities and Exchange Board of India (Issue of Capital and
Disclosure Requirements) (Fifth Amendment) Regulations, 2019
published in Notification No. SEBI/LAD-NRO/GN/2019/42 in

Gazette of India dated 6 December, 2019.
(11) The Securities and Exchange Board of India (Listing Obligations

and Disclosure Requirements) (Fifth Amendment) Regulations,
2019 published in Notification No. SEBI/LAD-NRO/GN/2019/45 in

Gazette of India dated 26 December, 2019.
(111) The Securities and Exchange Board of India (Issue of Capital

and Disclosure Requirements) (Sixth Amendment) Regulations,
2019 published in Notification No. SEBI/LAD-NRO/GN/2019/47 in

Gazette of India dated 26 December, 2019.

(iv) The Securities and Exchange Board of India (Issue of Capital

and Disclosure Requirements) (Seventh Amendment) Regulations,
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2019 published in Notification No. SEBI/LAD-NRO/GN/2020/1 in
Gazette of India dated 15 January, 2020.
(v) The Securities and Exchange Board of India (Listing Obligations

and Disclosure Requirements) (Amendment) Regulations, 2020
published in Notification No. SEBI/LAD-NRO/GN/2020-02 in

Gazette of India dated 101 J anuary, 2020.

(vi) The Securities and Exchange Board of India (Portfolio
Managers) Regulations, 2020 published in Notification No.
SEBI/LAD-NRO/GN/2020/03 in Gazette of India dated 16™
January, 2020.

[Placed in Library See No. LT 2405/17/20]

(3) A copy of the Banning of Unregulated Deposit Schemes Rules, 2020
(Hindi and English versions) published in Notification No. S.0.6631 in

Gazette of India dated 12® February, 2020 under sub-section (1) of
Section 39 of the Banning of Unregulated Deposit Schemes Act, 2019.

[Placed in Library See No. LT 2406/17/20]

(4) A copy each of the following Notifications (Hindi and English

versions) under section 159 of the Customs Act, 1962:-

(i)  G.S.R.120I published in Gazette of India dated 14™ February,

2020, together with an explanatory memorandum making certain

amendments in the Notification No. G.S.R.2691 dated 8™ April,
2015.
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(11) G.S.R.1191 published in Gazette of India dated 14th
February, 2020, together with an explanatory memorandum
allowing exemption from specified duties of customs to goods
when imported into India and cleared against a duty credit scrip
issued under the scheme for Rebate of State and Central Taxes and
Levies on export of garments and made-ups and the said scrip may
also include duty credit provided under the Additional Ad hoc

Incentive Scheme together with a corrigendum thereto published in

Notification No. G.S.R.1311 (in Hindi version only) dated 19t
February, 2020.

[Placed in Library See No. LT 2407/17/20]

(%) A copy each of the following Notifications (Hindi and English
versions) under sub-section (2) of section 38 of the Central Excise Act,
1944.-

(1) G.S.R.117I published in Gazette of India dated 14th February,
2020 together with an explanatory memorandum allowing
exemption from duties of Central Excise leviable on goods
manufactured when cleared against a duty credit scrip issued under
the scheme for Rebate of State and Central Taxes and Levies on
export of garments and made-ups and the said scrip may also include
duty credit provided under the Additional Ad hoc Incentive Scheme.

(11) G.S.R.118I published in Gazette of India dated 14th February,

2020 together with an explanatory memorandum making certain
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amendments in the Notification No. G.S.R.2711 dated 8" April,
2015.

[Placed in Library See No. LT 2408/17/20]

(6) A copy each of the following Notifications (Hindi and English
versions) under sub-section (7) of Section 9A of the Customs Tariff Act,
1975:-

(i) G.S.R.164I published in Gazette of India dated 7 March, 2020,
together with an explanatory memorandum seeking to impose
definitive anti-dumping duty on the import of ‘Chlorinated
Polyvinyl Chloride Resin whether or not further processed into
compound’, originating in, or exported from China PR and Korea
PR, based on the recommendations of the Designated Authority,

Directorate General of Trade Remedies.

(ii) G.S.R.1671 published in Gazette of India dated 12" March,
2020, together with an explanatory memorandum seeking to extend
anti-dumping duty on ‘Sheet Glass’, originating in, or exported from
China PR in pursuance of final findings of Designated Authority in

sunset review of the said notification.
[Placed in Library See No. LT 2409/17/20]

(7) A copy of Notification No. G.S.R.140I (Hindi and English versions)
published in Gazette of India dated 25t F ebruary, 2020, together with

an explanatory memorandum containing corrigendum to the Notification

No. G.S.R.551 dated 28" January, 2020 under Section 159 of the
Customs Act, 1962 and Section 38 of the Central Excise Act, 1944.
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[Placed in Library See No. LT 2410/17/20]
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